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MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY
NOTIFICATION
New Delhi, the 9th July, 2026

S.0. 3809(E).— In exercise of the powers conferred by section 79A of the information Technology Act 2000
(21 of 2000) the Central Government hereby Special Instruments Wing (SIW), Border Security Force (BSF),
Central Drone Forensic Lab, BSF Campus, Chhawla, Delhi — 110071 as Examiner of Electronic Evidence within
India, with the following scope, namely:

(a) Drone Forensics;

[F. No. AA/3/2026-CSD]
SHRI KRISHAN KUMAR SINGH, Jt. Secy.
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